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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

Sub: SA and MA Cause List for Friday 07.08.2025

Stl Appeal Number Assmt. Year|Assessee Bench iHICIubbing
(o)
COURT ROOM 2
BEFORE_SHRIABY T VARKEY, JM AND MS..PADMAVATHY.S, Al
1 [sA 156 [CHNY [2026  [2022-23  |[A] AURO LAB TRUST 1 ¢ | ]
BEFORE SHRIABY T VARKEY. Ji AND SHRI S.R. RAGHUNATHA, AM
PART HEARD MATTERS
126 |ITA 3352-3357/2025, 3583, [A] M/S. RR.INFRAA A
3584/2025, 4153-4155/2025, 675 CONSTRUCTION, R.RAMU &
678/2026 OTHERS
CO |46, 99/2026 j
ITA 11956, 2558-2562/2026, 2571,
2589, 3809/CHNY/2026
27 |ITA__[1178/CHNY/2026 2020-21  {JA] PREMANAND A
28 |ITA |877/CHNY/2026 2018-19  [[A] PALANI SELVAM SHUNMUGA A
29 {ITA_ [1986/CHNY/2026 2018-19  |JA] SHYAM NARAYAN MOORTHI A
30 JITA |2145/CHNY/2025 2019-20  |JA] VCO CONSULTANTS AND A
31 |ITA 851/CHNY/2026 2017-18 __ [JA] DURAISAMY VICTOR A
32 |ITA 1920/CHNY/2026 2014-15__ |[A] COIMBATORE PIONEER A
CLARIFICATION MATTERS
-3 NITA 12632-2634 JCHNY 12026 | [JA] VIGNESHWARAN | A |
The Link for Hybrid Hearing is hitps:/fitatchennai.my. webex.com/meet/court_room_2
COURT ROOM 3
BEFORE SHRIINTUR! RAMA RAO, AM AND SHRI MANU KUMAR GIRI, JM
PART HEARD MATTERS
1 | ITA 3319 CHNY | 2025 PEBBLEBROOK ECOERGIES A
2 | ITA 3320 CHNY | 2025 HILLSIDE GARDEN P LTD. A
3 | ITA 3321 CHNY | 2025 GREENWOOD FARMS P LTD A
4 | ITA 3322 CHNY | 2025 AVINASHI PLANTATIONS PLTD. | A
BEFORE SHRI SS VISWANETHRA RAVI, Jifi AND SHRI GAGAN GOYAL, AW
EARLY HEARING
| 1 |ITA ]2330,2331 |CHNY [2026 |2025-26 IATSRINIVASAMCHARITABLE | ¢ | 81 |
CLUBBING PETITIONS
1 |ITA |3595,3428 |CHNY |2026 CENTRE FOR HUMAN A 106
2 |ITA |2653 CHNY {2026 AMANAH CHARITABLE TRUST \| D, , 4 168
ITA 13796 CHNY 2026 Y\ Zalmo2k
3 ITA 716,734,  |CHNY [2026 STATE BANK OF INDIA A 1Y '109
ITA |1399-1402 |CHNY, {2026 B
ITA [1486,3869, |CHNY [2026 B
ITA |2894, 2895 |CHNY [2026 D
TRANSFER PETITIONS (to "D" Bench for TP issue)
{1 [ITA |1847 CHNY (2026 | [BEYONTECENABLESOLUTIONS | B | 110 |

The Link for Hybrid Hearing is https:/fitatchennai.my.webex.com/mest/court_room_3
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COURT ROOW 4
BEFORE SHRI S.S.VISWANETHRA RAVI, Jii & SHRI S.R.RAGHUNATHA, AWM
ITA 775 CHNY | 2026 [A] SRI VENATESWARA B 110
EDUCATIONAL SOCIET(YO(For
ol oL AL A ( MU
BEFORE SHRI MANU KUMAR GIR!, Ji & SHRI S R.RAGHUNATHA, AWM
M [sA 155 CHNY 12026 [2022-23  |[AJ THE KARUR VVSYABANKLTD] [1B | |
The Link for Hybrid Hearing is https:ilitatchennai.my.webex.comimeet!couﬁ_room_é;
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
LIST OF CASES ADJOURNED EROWM FRIDAY 07 AUGUST 2026
Sl Appeal Number Assmt. YeariAssessee Bench |EH/Clubbing
‘ No
1 MA 157 CHNY 12026  |2016-17 iD] VELLAISAMY NATARAJAN B
2-4 MA 162-64 CHNY [2026  |2018-19 [D] PRABHU KARUPPAIAH B
5 MA 166 CHNY 12026 20192020 |{[D} TRD 309 PALLINATHAM MPCS B
8 MA 181 CHNY 12026 |2017-18 [A] SANTHANAM CHINNASAMY B
i MA {127 CHNY (2026  12019-20 [A] THE ACHIRUPAKKAM URBAN D
t CO OP CREDIT SOCIETY i
" LTD.NO.1624 s, B
8 MA {130 CHNY 12026  |2014-15 JA] SWELECT ENERGY SYSTEMS B
LIMITED, FORMERLY SWELECT
SOLAR ENERGY PVTLTD
9 MA {132 CHNY 12026  12015-16 [A] OOTTUVALMADAM PACCS B
LTDY 296
10 MA 1164 CHNY 12026  {2016-17 [D] INDO NATIONAL LIMITED B
11 MA  |167 CHNY 12026  }2020-21 [D] SILVERSTER SIJIN ALBERT ﬁ\
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